[ TONUIIIVSSN S

CENTRAL ADMINISTRATIVE TRIBUNAL

JABALPUR BENCH, JABALPUR
\' Caravs Building, 15, Civil Lines, Post bag No. 6, JABALPUR- 482 001}

Dulcw:;p. ..C.'.J.‘.
Regivstration N{ C 473 , g /0. ¥y
.................. f/{SQY\/Q\/\S? Applicunt(s)v

VERSUS
....... f fones. Seee.. .,’. . ,g;(/ e chiy’ =0 ... Respondent (s)
A copy of the ORDER dated . . . ‘/CZ j . S . passed by the Hon'ble
Tribunal in the above mentioned case is for

orwarded herewith for necessary action.
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. <hri prashant singh.fok pesitioner.

' is Jain - liance
is filed against non-comp
oihiiecgifééﬁions passed by the Tribunal
on 17.11.03- in OA 122/91..
2 | ile ; “year 1.,e.
: ccp is filed:after one Yye
oﬁhilth May 2005. It‘is apparently time

barred. R
‘A¢cordingly the CCp-is dismissed as time
" barred. S
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' However, ‘applicantk is given liberty to
.\ file a fresh OA. _ U
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